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Attacks on Journalists and
Cameramen at Meham

1894. SHRI ANAND SHARMA :
Will the Minister of HOME AF-
FAIRS be pleased to state :

(a) whether Government are
aware of the reported attacks on
journalists and cameramen at Meham
during the polling on 27th and 28th
of February ;

(b) the number of journalists
injured in the said incidents ; and

(c) the steps, if any, proposed to
be taken to ensure security of journa-
lists covering elections, demonstra-
tions, etc. in future ?

THE MINISTER OF HOME
AFFAIRS (SHRI MUFTI MO-
HAMMED SAYEED) : (a) and
(b). Yes, Sir. Full facts are being
obtained from the State Government.

(¢) Under the VII Schedule to
the Constitution ‘Public Order’ and
‘Police’ are State Subjects. The
primary responsibility for main-
tenance of law and order during
elections thus directly devolves on
the State Government.
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Working of the Technology
Mission on Communication

1896. SHRI BHUVNESH CHA-
TURVEDI : Will the Minister of
COMMUNICATIONS be pleased
to state :—

(a) whether a Commifttee has
been appointed to go into the work-
ing of the technological mission on
communication héaded by Shri Sam
Patroda ; and

(b) if so, who' aré the members
and the Committee’s terms of re-
ference ?

INISTE OF SURFACE
TRA@!’M DDFTIO-

NAL CHARGE O‘F THE MINIS-
TRY OF COMMUNICATIONS
(SHRT K. P. UNNIKRISHNAN) :
(a) No comrhittee has been appomted
to go into the working of Techno-
logy Mission. However, a Committee
has been set up to assess the working
of C-DOT.

(b) The names of the Members of
this Committee and its terms of
reference are given in the Statement,



